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Fare-cam-Time Table last Jssu. lIy 
D.T.C. 

546. SHRI KACHARULAL HEM-
RAJ JAIN: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state: 

(a) when the last fare-cum-time 
table was issued by the D.T.C. for 
the benefit of commuters; 

(b) how many new routes haVe 
been added, changed after that upto 
31st October, 1978; and 

(c) whether it is proposed to :s<lue 
a new fare-cum-time table by the 
D.T.C. and if so, when? 

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) Far-cum-time 
table was last issued in January, 1977. 

(b) Forty three new routes have-
been added and in case of 71 routes, 
certain modifications haVe been carried 
out. 

(c) Yes, Sir, sometime in April. 
1979. 

Action on Report on V~madalal 
Commission 

547. DR. SAROJINI MAHISHI: Will 
the ¥inister of HOME AFFAIRS be-
pleased to state: 

(a) whether any action has sl.nee-
been -taken by GoYernment on the' 




